FORM B
PUBLIC ANNOUNCEMENT
[Under Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016]

S. Particulars Details
N
0
1 Name of corporate debtor Macor Packaging Limited
2 Date of incorporation of
corporate debtor 12.08.1996
3 Authority under which The Registrar of Companies, NCT of
corporate debtor is Delhi & Haryana, New Delhi
incorporated/ registered
4 Corporate identity number / L74950DL1996PLC0O18459
limited liability
identification number of
corporate
5 Address of the registered Registered Office: 3198/15, 4th Floor,
office and principal office Gali No.l, Sangatrashan, Paharganj,
(if any) of corporate debtor New Delhi-110055, India.
6 Date  of closure  of 26.11.2020
Insolvency Resolution
Process
7 Liquidation 26.11.2020. Copy of Order was uploaded
Commencement date of on the NCLT Website on 02.12.2020
Corporate Debtor
8 Name and registration Name — Mohd Nazim Khan
number of the Insolvency Registration No. IBBI/IPA-002/IP-N00076
Professional  acting as /2017-18/10207
Liquidator Tel: +91-11- 45095230
9. Address and e-mail of the Address — G-41, Ground Floor, West Patel
liquidator, as registered Nagar New Delhi-110008
with the Board Email address: nazim@mnkassociates.com
10 Address and e-mail to be Address — G-41, Ground Floor, West Patel
used for correspondence Nagar New Delhi-110008
with the Liquidator Email address: nazim@mnkassociates.com
11 Last date for submission of 26% December, 2020
claims




Notice is hereby given that the Hon’ble National Company Law Tribunal New Delhi Bench
IV has ordered the commencement of liquidation of Macor Packaging Limited on 26™
November, 2020 (Order copy was uploaded on the NCLT Website on 2" December, 2020).

The stakeholders of Macor Packaging Limited are hereby called upon to submit a proof of
their claims or update their claims on or before 26" December, 2020 to the liquidator at the

address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 03" December, 2020 Mohd¥azim Khan
Place: New Delhi (Liquidator)
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WELCGAFOODS CIMITED
REGD. OFFICE : SHIAM NAGAR, BUDAUN- 243601 U. P.
CIN : U15419UP 1983PLC005918
E : marketing @welgafoods.comW : www.welgafoods.com T :+ 91 5832 224535,
F: 5832224561

PUBLIC NOTICE

FOR KIND ATTENTION OF THE SHAREHOLDERS -NOTICE OF
ANNUAL GENERAL MEETING

Notice is hereby given that 37" Annual General Meeting (AGM) of the Company will be
held on Monday, 28" December, 2020, at 11:00 A.M. through Video Conferencing ("VC")/
Other Audio Visual Means ("OAVM") in compliance with MCA Circular dt. 05/05/20 read
with circulars dated 08/04/20 & 13/04/20 and for the said purpose it proposes to
transact the business mentioned in the Notice of AGM. The Notice of AGM has been
sent to all the members whose email Id's were registered with the Company & in the
records of Depositories as on 5" December, 2020. In case any shareholder has still not
registered his email ID or contact details with the company, we once again request them
to update their Email IDs & contact numbers for supply of Annual Reports, Notice of
AGM and other communications from the Company at welgacs@gmail.com,
jvpcorporateconsultant@gamil.com latest by Thursday 24" December, 2020. Kindly note
that no physical copy of Annual Report 2019-20 will be sent to the members either
before or after the AGM.

BY ORDER OF THE BOARD OF DIRECTORS

R rullertion  Eyllerton India Credit Company Limited

munis s ke GONPErabe Office: Supreme Busness Fark Floors 5 % 6.8 Wing, Powal Mumbal 400 074
Branch OMce: B-45'47, 3rd Fioor, Near PR Plaza; Gonndught Place, New Deli = 110 007

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice of 24 days for Sale of Immaovabie Assetis) under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002
Motica Is hereby given to the pubdic in genaral and in particular to the Borrower(s) and
Guarantoris) that the bebow described immovable properties mortgaged/charged to the
Secured Greditor, the symbolic possassion of which has been faken by the Authorised
Officer of Fullerton India Cradit Company Limited/ Secured Creditor, will be sold on “As is
where is", “As is what is”, and “Whatever there is” on 28.12.2020 at 11:00 am lo
02:00 pm (with unlimited extensions of 5 minute each), for recovery of Rs.
2,30,05,434/- (Rupees Two Crore Thirty Lakh Five Thousand Four Hundred Thirty
Four Only) due as on 07.11.19 and further interest and ather expensas thereon till the
date of realization, due to Fullerton India Cradit Company Limited/Secured Craditor from
the Borrowers and Guarantor(s) namely Ram Raj Medicos, Mr. Ajay Kumar Gupta, Ms.
Alka Gupta, Mr. Sudhir Gupta. Ms. Sandhya Gupta, Ms. Rajkumari.
The resarve price will be Rs. 2,35,00,000/- (Rupees Two Crore Thirty Five Lakh Only)
and the Earnast Money Deposit (EMD) will be Rs. 23,50,000/~(Rupees Twenty Three
Lakh Fifty Thousand Only). The last date of EMD deposit is 26.12.2020.

flmriﬂhl ol Immovable Fupnm: All the part and parcel of property bearing -
“Property No. WA - 75, Part of Khasra No. 177, Block WA, Shakarpur, Delhi 110092"

[Under Regulation 12 of the Insclvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016]

5 | Farticulars Details

No|

1 | Mame of coporale debtor Macor Packaging Limited

2 | Date of incorparation of canporate defitor 12081535

3 | Autharity under which corporaba dabfor is The Regesfrar of Comparas, NCT of Delhi &
incamorebadl regisiered Haryena, Mew Dethi

4 | Corparabe dentity numbser | limiled Tability L 7495000 1596FLLT15459

manisication number of corporale et
5 | Address of the registered office and prncipal
affice{if any) of corpanale detlor

ﬁegus‘;ereﬂ Office: 3198115, 4" Floor, Gah
Mo.1, Sangabashan, Pahaman, New Daki-

. 110055, Indis
B | Delealcesung of Insabsency Resalulion Process | 26112020
7 | Liguidation Commencemend dale of Corparate 26112020 Copyof Crdarwas uploadad an the
_JDeblee | NCLT Webrsde on 02, 12, 2020 |
B | Mameand regisiration numbes of the Mame- Mahd NazimKhan

Inspdvency Professiona acting as Liquidator Regiziration Mo,

IBBIIPA-CEEEP-NOO0TE 201 7181 D207

= Tal: +91-11- 45085230

9, | Addess and e-mail of the liquidatorn, aznegistered | Address-G-21, Ground Fioor, Wes! Pated Magar
with tha Board Mew Dethi- 110008

Emal address nazm @ mnkassnciaies. com
Address-G41, Ground Fioor, Wes| Palel Nagar
Mew Desh- 180008

10 | Adidress and e-mail 1o be used for
carespondenca with the Liguidatar

26" Datember, 2020

Motice s herety givan that the Han'tle Nationgl Campany Law Tribunal New Dehi Banch IV has crdarad
e comm noement ol iquidation of Macor Packaging Limibed on 267 Mowember, 2090 [Ordar copy was
uploaded on the MCLT Website on 2 Decembar, 2020).

The siekeholdars of Macar Packaging Limited ara herehy called upon fo submit & proof of their claims o
Lpidate fheir claims on o before 267 December, 2020 % the (kudatee & he address mentoned against
item 10

The financial craditers shal submi their proof of claims by alectronic means only. All atbar stakeholdiars
may subimit the proaf of claims in persan, by postior by electronss means

Submission of false or misleading procds of claim shal atiract peratias,

it i Lastdata for submission of daims

Sd
Date 1 037 Decamber, 2020 Mohd Mazim Khan
Place : New Delhi {Liguldator) _

ICL Organic dairy Products Limited
A-108, 3rd fioor, sector-63, Gautam Buddha Magar, Moida 201301 UP
Email; organicipo@agmail com TEL. NO. - 0120-£319744
Notice of Annual General Meating to the Members

1. Matice is heraby given that the O7th Annual General Meeting ('AGM') of the mamiers of
ICL Crrganic dairy Products Limited
("The Company’) will ba held on Wednesday, 30th December, 2020 at 01:00 p.m. IST
through video conferencing (VIC') other audio visual means ('OAVM') facility,

2. In view of the outbreak of the COVID-13 pandemic, social distancing noms fo be
feliowed and the continuing restriction on movement of persans at several places in the
country and pursuant to Generat Circular Mos. 142020, 172020 and 202020 dated
April 8, 2020, April 13, 2020 and May 5, 2020, raspectively, issued by the Ministry of
Corporate Affairs ("MCA Circulars®) and Circular No. SEBIVHO! CFDY CMDA/CIR
P00 TS dated May 12, 2020 issued by the Securities and Exchanga Board of India
(*SEBI Circular') and in compliance with the provisions of the Act and the SEBI (Listing
Obligations and Dischosure Requirements) Regulations, 2015 ("Listing Reguéations"),
the OTth {Twenly Seventh] AGM of the Company is being conducted through Video
Conference (WVC}/ Other Audio Yisual Means [OAWM), whech does not require physical
prasence of Membars at a common venue,

3. The Matice of 071h AGM along with the Annual Report for the FY 2019-20 have been sent
to all thoze Mambers whose e-mail [Ds were registared with the Company or their
respeciive depositories. The Members can join the 07th AGM of the Company throwgh
VCOANM facility only. The instructions for joining the AGM and the manner of
participation in the remate e-voling or casting of the vole through e-voling System during
the 07th AGM has been provided in the Nofice of the 07th AGM of the Company.

The Annual Reportis also available on the website of the Company and BSE Lid. {old
matier: The notice of the AGM and the Annual Report are also available on the website
pfthe Company and BSE Ltd.)

4, The Register of Members and Share Transfer Books will remain closed from Thursday,
24th December, 2020 to Wednesday 20th December, 2020 [both days inclusive) for the
purpess of the AGM.

5. Any person, who acquires shares of the Company and becomes a Member of the
Company after dispatch of the Notice and is holding shares as of the cut-off data. ia.,
Wednesday, 23rd December, 20620

f. The voting period begine Sunday, Zth December, 2020 at 9.00 a.m. (IST) and ends on
Tuesday. 29th December, 2020, at 5.00 p.m. (IST). During thes period Shareholders of
tive Company, hobding shares eitherim phwsical form or in dematenialized form, as on the
cut-off date, i.e., Wednesday, 23rd December, 2020 may cast their vote alactronically.
The e-voting moduls shall be disabled by COSL for voling thereafter.

T. Trve Members who have casi their vola by remote e-voling prior fo the AGM may also
attend / participate in the AGM through YCI OAVM but shall not be entitled to cast their
viote again.

f. In case you have any querias or issues regarding e-voling, you may refer the Fraquently
Asked Questions ("FAQs") and E Voting manual availabie at www evolingindia.com,
under help section or wnte an email to helpdesk.evoting@cdslindia.com or call
1800225533,

9. Members are requested to send all communications redating to shares, change of
address, bank details, emad address elc., to the Company's Ragistrar and Share
Transfer Agent Cameo Corporate Services Lid at "SUBRAMANIAN BUILDING®, #1,
Club House Road, Chennai-600002, India can alse send an email at
invesionicamenindia.com

Place : Moida
Date: 05th Decernber, 2020

Roop Kishore Gola
Director

FOR WELGA FOODS LIMITED [adm&mﬂng 212 8q. yards) owned by Mr. Ajay Kumar Gupta and Smt. Rajkumari)
Sd- For defailed ferms and conditions of the sale, please raferto the link pravidad in Fullerfon
PLACE: BUDAUN GYAN PRAKASH | | !ndia Credit Company Limited/Secured Creditor's websita e www.iullertonindia.com
. Place: Dethi S0/-, Authorisad Officer
DATE: 05/12/2020 MANAGING DIRECTOR | | 210 6 12 2020 Fullerton India Credit Company Limited
FORM B RIBA TEXTILES LIMITED
PUBLIC ANNOUNCEMENT CIN: L18101DL1989PLCO34528

Registered Office; DD-14, Nehru Enclave, Opp. Kalka Ji Post Office, New Dehi-110019
Emaill: company.affairs@@ribatextiles. com, Weabsite: www ribatextiles com
Tel No. : #91 11 26236986, Fax Mo.: +81 11 26465227
NOTICE OF 32 AGM, E-voting and Book Clesure

MOTICE is hereby given that the 32nd Annual General Mesting of the members of Riba
Textiles Limited {"the Company™) will be held Wednesday, the 30th day of December, 2020
at 11:30 AM through Video Conferencing (VN Other Audio Visual Means (OAVM) to
fransact the business az sef outf in the Motice which was sent along with the Annual report
by elecimnic mode to these members whose e-mail addresses are registered with the
Company/RTA,

Motice |s also haraby given that pursuant to Section 31 of the Companies Act, 2013 read
with Companies (Management and Administration} Rules, 2014, as amended tme to tima,
the register of Members and share transfer books of the Company shall remain closed from
24" Decernber 2020 1o 307 December 2020 (both days mclusive) for the purpose of
aforesaid AGM
In CompEance with the Provisions of Section 108 of the Companies Act, 2013 read with
Rules 20-of Companies (Management and Adménisiration) Rutes, 2014 (as amended) and
Reguation 44 of SEB| LODR 2015 (including statutory modification(s) or re-enactment
theraot, for the fime being in force), The Company is pleased to  provide its member the
facility te caszt thelr vote electronically, through e-voting facibty on the platform of Central
Dapository Sarvices (India) Limited (CDSL) for all the resclutions proposed o be
considarad i Notice of Annual General Maating.

Further, the facility of e-voting shall aiso be available &l the AGM. The members who have
atready casted their vote electronically through the e-voting prior the AGM may also attend
the AGM through Video Conferencing (V) Other Audio Visual Means (OAVM) but shall
not be entifled to cast theirvole at the AGM.

MrKaran Arora, proprietor of Mis Karan Arora & Associates a Practicing Company
Secrefary (Membarship No. 41351 has baen appointed as the Scrutinizer to scrutinize the
E-voting and remota e-voting process and E-voling process at AGM in a fair and
fransparant mannae.

All the members are hersby informed that

1. The ordinary and speciai business as satout in the notice of 32 AGM of the Company
may be transactad through voting by electronic means:

2. The remole e-voding period commenced on 27" Dacembes, 2020¢10:00 Am) and ends
on 20° December, 20200500 PM.);

3. Cut-offdate is 23° Decambar 2020;

4. Person who acquire and becomes shareholders of the Company after the dispatch of
the Matice of AGM and holding shares as of the cut-off date Le. 23rd December, 2020
can cast their vole through remote e-valing by oblaining the kog in 10 and passward by
sanding an email 1o heldesk evoling@edslindia.com or call on(22-23058542143 or
Beatalrta@gmail.com by mentioning ther Falio No. /DF 1D no. However, if such
shareholder is already registered with the RTA/DP for remole e-voling the existing user
1D &nd Password can be used for casting vole.

5. The Member may note that:

a. Remnate e-voting shall not be allowed beyond 29 Decernber, 2020(5:00 PM. IST)

ko, The facility for woting through e-voling shall be made available af the AGM of the
Comgany and member attending the AGM whao have not already casted their vote
by remoie e-viding shall be able 1o vole at the AGM.

¢. Amembermay pardicipate at the AGM even after exercsing his nght to vale through
ramate a-vating but shall not be allowed 1o vele again.

d. A person whose name is recorded in the regisier of member or i the register of
benaficial owners maintained by the depositories a2 on the cut-off date ie. 237
December, 2020 only shall be eniitled to avail the facility of remote e-voling as wedl
as e=voting atthe AGM.

6. The natice of 32nd AGM of the Company 15 available on the Company's website
woww, ribalextides com and BSE website www bseindia_com ; and

7. In case you have Quenes or issues reganding e-voling, you may refer the Frequently
Asked Queestions ("FAQS") and e-woling manual available at www.evolingindia.com
under help section orwrite an email o helpdesk. evolingi@cdslindia.com. The helpdask
can also be contacted ontheir toll free number: 1800-22-5533.

& For detailad instructions pertaining o E-voling members may plaasa refer 1o section
“Nedes” in the Natice of the Annual General Mesting.

By order of the Board of Direciors

For Riba Textiles Limited

Sdi-

[Ravinder Garg)

Chairman & Whobe-time Director
Ciim; DO202 154

Place : Panipat
Date : 05.12.2020

)it OROSIL SMITHS INDIA LIMITED
T - CIN: L74410DL1984PLCO50341

Regd. Office: Flat Mo. 620, Hemkunt Chambers, B89,
Mehru Place, Mew Delhi 1100149

Classifieds

SUNDAY, DECEMBER 6, 2020
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CALCOM VISION LIMITED

Regd. Office: C-41, Defence Colony New Delhi-110024
Corp. Office: B-18, Site-C Surajpur Industrial Area Greater Noida

Coarp. Office; A-89, Sector-2, Moida (U.P.) 201301, India

Gautam Budh Nagar U.P. 201304
CIN- LE2111DL1ABSPLCO2105S,

Phone Mo.: +81-0120-4925478,
Email Id.: info@orosil.com, Website: www.orosil.com

NOTICE TO THE MEMBERS OF THE 26TH ANNUAL
GENERAL MEETING

Motice is haraby given that 26th Annual General Maating ("AGWMT)
af Orogil Bmiths India Limited ["the Company™) will ba convened
an Wednesday, 30th December, 2020 at 12:00 P.M. through Video
Confarence ("WC7) f Other Audic Viseal Means ["OVAMT) facility
in compliance with the applicable provisions of the Companias
Act, 2013 and Rules framad thers under. circular dated Sth May
2020 read with circulars datad 8th Agpsil, 2020 end 13th &pnl
2020 issued by the Minisiry of Corporate Affairs (collectively
rafarred to as "MCA Circulars™), the SEBI (Listing Obligations
and Disclogure Reguiremanis) Regulations, 2015 and circular
dated 12th May 2020 issusd by the SEBI ["SEEI Circular®), withaout
physicel presence af the Members al 8 comman venue

The Notice of the 26lh AGM and tha Annual Report for the vear
2019-H0 including therein the Audited Financial Slalements for
financial year ended 311 March, 2020, will be sent only by
amail to the Members, whese emabl addresses are registered
with the Company or with their respective depository parboipants
in aceordance with the MCA Circulars and the SEBI Circutar
The members can join and paricipate in the 26th AGM through

PUELIC HOTICE

General Public & hereby inlormed Hab my
clisnl Bank of Bamda, Dikshad Ganden
Branch, C-14, Duehad Cobony, Dilehad
Garden, DOelhl® 110085 had bost the
inlowing et ol orignal documents miated
o propesty oo C-I0VES, Yamuna Vibar,
Dalhn 110055 o Harsh Kok & Bis,
Kamlesh Kumeri Afc Mo.
FIeHEELSS {F] Fanpatual Leaza
Do dated 16021977 1% Certificate of
Poasession of year 1976 (3] Possassion
latter of yair 1975 (4} DDA SiE plan of pkot
15) Ocrepancy Cereicate (5] Genaral
Power of Atloray dated 1171711982 (T
Bgregmend 1o Sel dated 11,11
Depd ol Will dated 11.11.1892. In e
mgard 3 LR No.. 5T31BRZ2020 dated
12 09T was alrgady mogad by my
clignt with Ok Police, IF ary person uses
the aleresaid dodenents il shal be

wrauihorised and ilegal.
Umeeh Joehi |Advecaba)
Chamioar Mo, 13148, Ronini Corts,
Deelhi 110085

Ph: 0120-2569761, Fax: 0120-2569769

Emall Id: corp.compliance@calcomindia.com,
Websita: www.calcomindia.com

PUBLIC MOTICE - 35TH ANMNUAL GENERAL MEETING

This is ba infarm that in view of tha cutbreak of Covid-18 pandemic, the
35th Annual Gemeral Meeting [CAGM®) of Calcom VissanLimited |"the
Company®) will he held through video conferencing (WO other audio
visual means (QAYM) in compliance with the spplicable pravisions of the
Cormpanies Act 2013 and the rules made herauncar, read with Mirstry
of Carparate Affeirg (MCA) circuler dated Sth bay, 2020 resd with circular
dabed Bth &pril, 2020 & 13th Apeil, 2020 and Secunas and Exchangea
Board of India [SEEI) vide s crcular dated 12th May, 2020 (colectively
referred 1o & Circufars) an Thursday, 315l December, 2020 &t 1100
A, to transact the business as set aul i the Matice of AGM which will
b= sent in due course of time

Membars may furher nabd that in purseance of abowe slabed circulars
and in furtherance of Go-Green initiative of the gavernment, the kaolice
of tha A0GM and Annual Report for the financial year 201 8-20 will be san
thraugh ekctianic made anly to those membars whose emad addesies
are registered with the Campany ¢ Depesiory Parficipant. The members
atbanding the meating through YO o O8VIA shall be countad far the
purpose of quorem wnder section 103 of the Act The Compary is also
providing e-vosing and remote e-voding fecdity fo all its Members sfmilar fo
earbar praclices,

1352 (&)

Mnh: 9910568669

WCIOVAM facility only, The instrections for joining the 268h AGM

The e-copy of the notice of the AGM &long with the Annual Report for the

and the manner of participation in the remaele g-veling ar e-voting
during the 26th AGM are menlioned in the Molice of 26th AGM
Aftendance of the Members of the Company, parlicipating in the
261th AGM through VG f OAYM Facility will be counted for the
purpese ¢f reckoning the quorum wnder sectien 103 of the
Companies Act, 2013, The Motice of the 26th AGM will alsa be
available on the wabsite of the Company at-www.crosil.com, on
the website of BSE Limited al www. bseindia.com.

Tha Members hplding shares in physical form whe have not
registared thair email addresses with the Company and who
wish to receive the Molice of tha 2Bth AGM and the Annual Report
for the year H13-20 and/or login defails for joining the 26th AGM
through VCIOAMM facility including e-woling, can now régister
their e-mail addreszes with the Company. For this purpose thay
can send scannad copy of signed raquast latbar mantioning falio
number, complete address and the amail address ta be registered
alang with saff attested copy of tha PAN Card and any daocumeant
supperting the ragesierad address of tha Mamber, by email 1o the
Company at csforosil com. Membars holding shares in demat
form are requeslad 1o ragistar thair email addrassas with thair
Cepository Participant(s) only.

Far Qrosil Smiths India Lud.
Sdi-

B.K. Marula

iManaging Director)

Date: 05122020 DIN: 00003629

Place: Delhi

RITESH PROPERTIES AND INDUSTRIES LIMITED

Regd. Office: 11/58, PUSA ROAD, NEW DELHI DL 110060 IN
Ph: +91-9212359076, Emall-ID: riteshlimited8@gmail.com

GENOMIC VALLEY BIOTECH LIMITED
Regd, O.: 4 KM, Stone, Besrl Chharra Road, Village- Kherka Musalman,
P.0. Tandaheri, Tehsil-Bahadurgarh, District-Jhajjar, Haryana-124507
ClH: Lof122HR1S04PLCO33029; Tele: +91-80811341542
Email: genomicvalleyigmail.com; Visit: httpiiwew gonomicvalley.com

Motice of 26th Annual General Mesting

Mofica is haraby grean that tha 26th [Twenty Sikth] Annual Ganaral Meating {"AGM") of Ganomec)/alley
Biofpch Limited [CIN LOT122HR19594PLCO33025) will be hedd on Thursday, 31=f Dacambar,
2020 a1 11:00 AM. at the Regisierad Ofce of the Company af 4 K.M. Stona, Berri Chharra Road,
P Tandaher), Teh Bahasurgarh, Dist Jhajiar, Hargara-124507 to transact he businesses as
st forth m the Mabice of the AGM which iz b be sent by e-mall o all members of the Company

In compkance wilth the Cirgular Mo, 2002020 dated Sth May, 205 read wih Girgular Mo, 1472020
and 1702020 dated & April, 2020 and 13th Aprl, 2020 respectively ("MCA Carcaulars®) issued by
inizary of Corporate Alairs (MC A} and applicable provisien of the Companies Act, 2013 [The Act)
and the Rules made thereundear and the SEBI (Listng ObBgations and Discloswes Reguirements)
Reguiationg, 2015 (SEBI Listing Reguiztions), the AGKM of the Company will be held at the
Registered Office of the Company at 4 K.M. Stons, Berri Chharra Road, PO Tandaher, Teh.
Bahadurgarh, Disl. Jhajjar, Haryana- 124507,

In compance with the sfaresaid MCA Caculars and SEBI Circudar deted 12ih May, 2020, the
Motice of the 450 and Aanual Report for the Firancial Year 207520 & be sent &3 all the members
whoza amal dddrassas arg registaned with the Company | Dapagitaries. The Notice of AGM and
Annual Report alse bo be made available on the website of the Company i
www genomigvalley.com and the websites of the S1o0ck exchange L& BSE Limited at
W Dsinsia com

I arder o receive the Natlce and Annual Report, members ame reguested 1o registerupdate e
emall addressas wah the Depasitones @ case share ane hedd in demat and with the Reglstra and
Share Transter Agent (RTA) of the Company | Beetal Financial & Computer Services Private
Limitadin case shares are held in physical mode. For any queary relating to registration of e-mal
address, members may write at baetali@bestalfinancial.com or csgyvbli@omail com

fMembers holding shares in physical form or in dematerialized form, as on the cut-off date shall be
eniitled to avail the facdlity of remote e-vofing/e-voting 8t AGM and vofing at AGM Venue. The
Company has engaged ihae services of Cenfral Depasitory Services ({India) Limited 1o provide
a-voding facety.

4% mambars are informed that

1. members wh have already casfad thair voles by remote a-voting prior to the AW may afend
the AGM but shal not be entiled fo wobe again;

2. & persan whose name is recordad in the register af membsrs or in the register of beneficial
ownars mainzined with depositonias as on cut-off dale will be entifiad io aval the faclity of
resrabe e-valing ar voling al the AGM vanue

3. A person wha becomes the member of tha Company after dispatch of the noGca of the AGM
and lalding shates as on the cut-af date may obkan the user id and password by sending
a requast ol beela@bentalinancia com or cs.gvbl@gmail com

Mernbers halding shares in physical farm, whio have not registenad their amail addresses wilh the
Company cam obdain the Notoe of the AGM dongwith the Annual Repor 2019-2020 by sending
scanned copy of request bedler menlioning the falio no. and name of the sharebolder, sell-
attested copy of PAN and AADHAR by emall to the Company at beetalfbeatatfinancial com or
3 gviblggmal com

The Members are requested to update their complete bank account detaits with their Depasitories
in case shares are held in demat mode and in case of physical holding, with the Compamy's RTA
or Company at beetal@bestalfinancia com or o3, gvbl@amail. com respecively akng with the copy
of the requesi lefter mendioning the name of tha member, fofio number, bank sccount details, self-
attested copy of PAN and cancelled chague leaf.

By order af the Board

For Genomic Yalley Biotech Limited
sl

{Yegesh Agrawal)

Chairman & Managing Directar
DIN: 01165288

Place: Haryana
Date: 05.12.2020

SINDHU TRADE LINKS LIMITED
Regd. Office: 129, Transport Centre, Rohtak Road. Punjabi Bagh, Mew Delhi-110035
Corporate Office: 164, Najafgarh Road, Moh Nagar, New Delhi - 110015
Phi; +591-11-47834400, Fane; #91-11-47534423, CIN No. LE300L1992PLC1 21655,
Website; www sindhutrade com, Email id:- corporgtecompliancei@sindhutrade. com
MOTICE OF Z8TH AMWUAL GENERAL MEETING, REMOTE E-\

INFORMATION AND BOODK CLOSURE ETC.

Modice is heraly given that:

1. The 2Bth Annual General Meeting of the Company (AGM") will be corvened on Thursday,
31st December, 2020 a1 11:00 a.m. through Video Conferencing (WC10ther Audio
Visual Means (08T Facdily to tranzact the Ordinary and Special Business, as sal
out in the Motice of the AGM, in campliance wath the applssable provisions of the
Comganies Act #0113 and Rules fremed thereunder and the SEBI [Lisling Obiigations
and Dizclosure Requirements) Regulations, J15 read with General Ciecular Nog, 14/
2020, 1772020 and 20/2020 dated 8th April 2020, 13th April, 2020 and 5h May, 2020,
respectively, issued by the Ministry of Corporate Afairs ("MCA Circular's®) and Circular
Wo. SEBU HDY CFDY CMOA7 CIR! P20 179 dated 12th May 2020 issued by the
securities and Exchange Board of India ("5EBI Cirgular’), without the physical presence
of the Members al a common wenue.

2. In terms of MCA Circwlar’s and SEBI Circular the Motice of the AGM and the Annual
Report for the year 2020 including the Audited Financial Statermenis for the year endid
31st March, 2020 ("Annual Reparl”) has been sant by email 1o those Members whose
email addresses are registerad with the Company/Depository Participants(s). The
requirements of sending physical copy of the Motice of the AGM and Annual Report to
the Members have been dspensed with vide MCA Circular’s and SEBI Circular

3. Members holding shares aither in physical form or in dematerialized form, as on the cut-
off date ol Friday, 25th December, 2020 may cast lhair vote elecironically on the
Crdinary and Spacial Business, as sei oul in the Natica of tha 2GM through elecironic
yoding system ("remole e-Voling”) of National Securifies Depositary Limiad ("NS0L).
All the members areinformed that:

a the Ordinary and Special Business, as set out in the Motice of the AGM, will be
franzacted through violing by ekectronic means:

b} the remote e-Yeding shall commence onMonday, 23th December, 2000 at 900 2.m. 15T,
¢} the remods e-Voling shall 2nd on Wednesday, 30th December, 2020 at 500 pm, 15T,

d}  the cud-off date, for determining the eligibility to wole through remote e-Voling or through
the e-Yoting sysiem during the AGM, & Friday 25t Decermber, 2020

el any person, who becomes Member of the Company after sending the Notice of the AGM
by ernail and holding shares s on the cul-off dale Le. 25th December, 2020, may obtain
the login 1D and password by sending a request at evoting@nsdl.coin or
corporatecompliance@sindhutrade com ar pkmital@indusinvast com, Howsver, if a
person is already registered with NSOL for remote e-Voling then existing user 10 and
paseword can be used for casting voie,

i Members may note that: a) the remaote e-Yoting module shall be dizabled by NSDL after
the aforesaid date and Gme for vobng and once the vobe on a rezolution is cast by the
Member, the Membar shall not be allowed o change it subseguenily; b the Members
who hawe cast ther vole by remote e-Vating prior i the AGM mey parficipats in the
AGM through WCADAWK Facility but shall not be entifled to cast their vofe again
throwgh the e-Yoling sysiem during the AGM, c) the Members participating in the
AGM and who had not cast their vole by remote e-Yoling, shall be antitled 1o cast
their vote throwgh e-Yeling system durmg the AGM; and d) a person whoss name is
recorded in the Register of Members ar in the Register of Beneficial Cwners maintamed
by the depositories as on the cut-off date only shall be entitied to avail the facility
of remaote e-Voling, participating in the AGM. through VCIOAVM Facility and e-Viating
during the AGM,

g the Molice of the AGM and the Annual Reporl are available on the website of the
Company al www.sindhulrade.com and the website of BSE Limited al
www bsgindia.com, The Motice of the AGM is also available on the website of NSO
at hitips:www.evoting.nsdl.com and

h} in case of any queries, you may refer the Frequenily Asked Cueestions (FAGQS) for
shaneholdders and e-Voling user manuad for Shareholders available al the downboad
section of www avobing.nsdl.com or call on tofl free no.. 1800-222-590 or send a
request at evofing@nsdl.co.in. or contact Mr_ Amit Vishal, Senior Manager or Ms Pallavi
Mhatre, Manager Mational Securities Depository Ltd., Trade World, "A", Wing, dth
Floor, Kemala Mills Compound, Senagaii Bapat Marg, Lower Farel, Mumbai-400013,
al the deszignated email 1Dz evoling@nsdlcodin or Amitvi@nsdl.coin ar
pallavid@nsdlco.m or at lelephone nos, +91-22-2493 4380 ar +91-99202 64780 ar +31
22 2490 4545 who will 2lso address the grisvances connectad with the voling by
glecironic means, Members may also write to the Company Secretary at the Company's
email address corporatecompliance@sindhutrade com

il those Members holding shares in physical form, whose email addresses are not
registered with the Company, may regester their email address by sending, scanned
copy of a signed request letter mentioning name, lolic number and complate addrass,
sali-atfested scanned copy of the PAN Card: and sali-attested scannad copy of any
document {suchas AADHAR Card, Driving Licence, Eleclion identity Card, Fassport)
in support of the address of the Member as registered with the Company, by email to
corporatecompliance@sndhutrade com. Members hodding shares in demat form can
updale their email address wih their Depository Parlicipant,

4. The Register of Members and the Share Tranzler books of the Company will ramain
closed fram Friday, 25th December, 2020 1o Thursday 315t December, 2020 (bath days
inclusive) for annusd closing for purpose of annual general meeting of the Company.

For Sindhu Trade Links Limited

Sdl-
Suchi Gupta

Place: Mew Delhi
Date: Sth Dacember. 2020

Company Secretary

Website: www.riteshindustries.us, CIN: L74839DL1987PLC027050

MOTICE OF THE THIRTY THIRD (33RD) ANNUAL GENERAL MEETING,
REMOTE E-VOTING INFORMATION AND BOOK CLOSURE

1) Notice is hareby given o the members that the Thifly Third (33rd)
Annual General Meeting ("AGM™) of the Members of RITESH
PROPERTIES AND INDUSTRIES LIMITED will be held on Monday,
28th day of December, 2020 at 12:00 Noon (IST) through video
conferencing (V' Vother audio visual means ("OAVM®) in accordance
with thie applicable provisions of the companies act, 2013 ("act, 2013")
read with ministry of corporate affairs ("MCA") general circular no.
20/2020 dated 5th may, 2020 read with general circular no. 14/2020
and 1772020 dated Bth Apnl, 2020 and 13th April, 2020 respectively,
and sabl circular sebi/ho/cfd/cmd1/cirlp/2020V dated 12th may, 2020 to
ransac! the business as sal oulin the Notice of the AGM,

2} The register of members and the share transfer book of the
comparny will remain closed from Tuesday, 22nd December, 2020 to
Tuesday 28th December, 2020 (both days inclusive) for the purpose
of AGM

3) In view of the continuing Covid-198 pandamic, the Ministry of Corporate
Affairs ("MICA") has vide its circular dated 5th May, 2020 read with
circulars dated Bth Aprnil, 2020 and 13th April, 2020 {collectively refarred
lo as “MCA Circulars™) and SEBI| Circular dated 12th May, 2020
parmitted holding of the Annual General Meeting (“the Meeting/AGM")
thmough WVideo Conferencing (WG )W Other Audio Visual Means
[("OAVMT), without the physical presence of the Members, Directors,
Auditors or other eligible persons at a common venue. In compliance
with the provisions of the Companies Act, 2013 (“Act, 2013"), SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015
("SEBI Listing Regulations”) and aforesaid MCA and SEBI Circulars,
the AGM of the Company is being held through VC/OAVM. Hence,
Members including the other efigible persons can attend and
participale in the AGM through VC/OAVM only as per the procedura
mentioned in this Notice of AGM

4} In compliance with the aforesakd MCA Circulars and SEBI Circulars,

electronic copy of the Annual Report for the financial year 2019-20 and

Motice of the 33rd AGM of the Company, inter alia, indicating the

process and manner of e-woting will be sent only through electronic

mode 1o all the Members whose e-mail IDs are registerad with the

Company's Registrar & Share Transfer Agent/Depository

Participant{s) for communication purposes, as the requirement of

sanding the hand copies of annual report and notice of AGM has been

dispensed with. Members may nole that the Notice and Annual Report
will also be available on the Company's websiie
www.riteshindusiries.us, websites of the Stock Exchanges i.e. BSE

Limited at www. bseindia com respectively. Further, the Notice of AGM

is also availlable on the website of Cenfral Depositories Securities

Limited (CDSL").

In compliance with the said Circulars, the Company has also published

a8 public noice by way of an advertisement made dated August 21,

2020 and December 04, 2020 in Business Standard both in Hindi and

English Newspaper having circulated in New Delhi a wide circulation

along with their electronic editions, inter alia, advising the members

whose e-mail ids are not registered with the Company, its Begistrar and

Share Transfer Agent (RTA) or Depository Participant{s) (DPs), as the

case may be, o register their e-mail ids with them

6} In accordance with the provisions of Section 108 of the Act, 2013 read
with Rule 20 of the Companies (Management and Administration)
Rules, 2014 and amendments thereto and Regulation 44 of the SEBI
Listing Regulations and in view of the aforesaid MCA and SEBI
Circulars, the Company has engaged the services of Central
Depository Services (India) Limited (CD5L) to provide the facility of
voling by electronic voling system to all the Members to enable them to
casl their voles electronically during the AGM In respect of all the
businesses 10 be transacted at the aforesaid Meeting, The facliity of
cashng the voles by the Members using such electronic voling system
from a place other than venue of the AGM (“remote e-voling”) is also
provided by CDSL. Members who have cast their vole their votes by
remobe e-voling prior o the AGM may participate in the AGM bul shall
not be entitled 1o cast their votes again. The manner of remote e-voting
by Members holding shares in dematerialized mode, physical mode
and for Members who have not registered their emall addresses is
prowided in the instructions for e-voling sechon which forms part of this
Motica.

T) Voting rights of the members for voting through remote e-voting or e-
voting sysiem provide in the Meeting itself shall be in proportion to
shares of the paid-up equity share capital of the Company as on the
cul-off date i.e. 21st December, 2020. A person, whose name is
recorded in the Register of Members or in the Register of Beneficial
owners (as al the end of the business hours) maintained by the
deposilonies as on the cul-ofl date shall only be entitied lo avall the
facility of remaole e voling or e- voling system provide in the Meating.

8) The remole a-voling pariod commancas on Friday, December 26, 2020
at 9-:00 AM (IST) and ends on Sunday, Decamber 27, 2020 at 05:00 PM
(IST). Thereafler, a-voting module shall be disabled for voting by
mambers.

8) The Membars whose name appears In the Register of Mambars of the
Company as on Monday, December 21 , 2020 (Cut-off date). The
Mambars may casi thair voles on alectronle voling system from place
other than the venue of the meeting (remote e-voling). The remote e-
voting shall commence on 25th Decembar, 2020 at 9:00 AM and ends
on 27th Decembaer, 2020 al 05:00 PM. Onca the wole on a résolution is
cast by the shareholder, the shareholder shall not be allowed to change
it subsequently. The e-voting module shall be disabled by CDSL for
voling thereafler

10) The members who have cast their votes by remote e-voting may
attend the meeting but shall not be entitied to caste there vote again.

11) The Annual report and Notice of the 33rd Annual General Meating
along with explanatory statement and other annexure are also
displayed on the Company's webslte
hitps. firileshindusines. us/pdliAnnual Report RPIL AR 18-20.pdl
and on the website of the agency | &, www.cdsl.com

12) In case you have any guenas or iIssues regarding a-voling, you may
refer the Frequently Asked Questions ("FALQ") and e-voling manual
available at www avoling.com under help section or write an amail 1o
helpdesk avoting@odslindia. com or the grievance can be addressad
o Ms. Tarandeap Kaur, Company Sacrelary at the registared offlice of
the Company or al email. rteshiimiied8f@gmall.com or al +81-
8212359076

NOTICE is further given that pursuant to Section 81 of tha Companias Act,

2013 and Regulation 42 of SEBI (Listing Obligations and Disclosure

Requirements) Regulations, 2015. The Register of Members and Share

Transfer Books of the Company will remain closed from Decembar

22nd , 2020 to December 29th, 2020 (both days inclusive) for the

purpose of Annual General Meeting of the Company.
For RITESH PROPERTIES AND INDUSTRIES LIMITED
sd/-
(Tarandeep Kaur)
Company Secretary
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Dated : 05.12.2020
Place : Neaw Dalhi

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents.
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,

associations or individuals

advertising in its newspapers
or Publications. We therefore
recommend
make necessary
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

that

FY 2019-20 of tha Company will ba available on the wabsita of tha
Company at www.calcomindia.com and also be avallable on the website
of the BEE Limiled at waw bsaindia.com, in due cowsa of time.

The Members can attend and participate in the AGH through YO0AWM
pnly, Detailed instructions for jeining the AGM will be provided in the
MoSice of AGM. Accardmily, please nole that na provision has been mada
to-attend and participate in the AGM of the Company in persan, to
ensure compliancs with tha diractives iszued by tha govarnment autharies
with respect to Govid-19 pandemic.

In zase the email address = nof ragestered with the Company [ Dapasitary

Parscipant, pleasa follow the process of registenng the same as mentioned
bedow;

The Indian

Physical | Send & request fo Regisirar and Transfer Agants af tha
Holding | Company, Abhipra Capital Limited at infofabhipra.com
providing Folio number, Mame of the shareholder, scanned
capy of the share certificate {(Front and Back), PAMN (Self
attesbed scanned copy of PAN Card), AADHAR (Self atlested
scanned copy of Aadhar Card] for registering emal address
Piease send your bank detall with original cancelied cheque
fo our RTA {l.e. Abhipra Capital Limeed, Ground Floor-Abhipra
Complex, A-307, Dikhush Industrig Araa, G.T. Karnal Road,
Azadpur,

Dalhi-110033 atangwith leter mantaning folie no. if not
reqistered already )

Flzase contact your Depositary Participant (DF) and regisier
yawr emai addrass as per the pracess advised by DF

readers
inquiries

Demat

Helding

Mambers may also node thal ® your a-mail  is ragisiarad with tha Campany!
Deposstory Participant, the login credentals for remate e-voting | e-voting
during the AGM will be sent on the regisiered e-mail address along with
the molice of AGM. However membess who have not registered thair
emai-id can follow the procedure for regstening e-mad id as mentioned
ahowe. Membars may nofe that the detailad procedura for remota e-waling
i evaling during the AGM i also mentionad in the nobice of AGM
Tha abowa infarmation is being iszued for the infoemation and banafit of
#l the members of the Company and |2 in comgpliance wih the MCA
Circular(s] and the SEEBI Circular,
For CALCOM VISION LIMITED
Gelf-
Aayushi Jinda
Company Secretary
M. Mo, ACS-55567

Flace: Moida
Diate: 05122020

-3~ For All Advertisement Booking

9 Call : 0120-6651214

HINDUSTAN EVEREST TOOLS LIMITED
CIN No. L74899DL1962PLC003634
Registered Office: Dohil Chambers, 46, Nehru Place, New Delhi 110019
Ph. No.: 011-46579476
Website: www.everesttools.com, Email : admin@everesttools.com

Notice For 57" Annual General Meeting, Book Closure & E-Voting
(A)ANNUAL GENERAL MEETING

NOTICE IS HEREBY GIVEN THAT the 57" Annual General Meeting (AGM) of the
members of the Company is scheduled to be held on Wednesday, 30" December, 2020 at
10:30 A.M. at PHD House, Opposite Asian Games Village, Siri Fort Road, New Delh
110016 to transact the Business as set forth in the Notice of AGM dated 11" November
2020.

The Notice of 57" AGM, Annual Report and Attendance Slip has been sent in electronig
mode to the Members whose e-mail IDs are registered with the Company/ RTA/ Depository
Participant(s). Please note that the requirement of sending physical copy of the Notice and
Annual Report to the Members has been dispensed with vide Ministry of Corporate Affairg
("MCA") General Circular No. 14/2020, 17/2020 and 20/2020 dated 8" April, 2020, 13']
April, 2020, and 05" May, 2020 and Securities and Exchange Board of India ("SEBI"
Circular No. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated 12" May, 2020.

The Notice and the Annual Report for the FY 2019-20 is available on the website of the
Company at www.everesttools.com and also on the website of BSE Limited af
www.bseindia.com where the Equity Shares of the Company are listed and on NSDU
website http://www.evoting.nsdl.com/. Members, who did not receive the Annual Report
may download it from the Company's website or may request for a copy of the same by
writing to the Company Secretary at the Registered Office of the Company or at the
company's email ID admin@everesttools.com/ sonam@everesttools.com. The Company
has completed the sending of email to Members on 5" December, 2020. The documents
pertaining to the items of business to be transacted in the Annual General Meeting are
open forinspection at the Registered Office of the Company during business hours on any
working day between 11:00 amto 1:00 pm.

Members who are holding shares in physical/electronic form and their e-mail addresses
are not registered with the Company/RTA/their respective Depository Participants are
requested to register their e-mail addresses at the earliest for receiving the Annual Reporf
along with AGM Notice for all the future correspondence. Updating the correct email
address will help us to communicate with you effectively.

The process of registering the e-mail address and updating the bank details is as below:

Send a signed request to Registrar and Transfer Agent of the Company (RTA)
Link Intime India Pvt. Limited at delhi@linkintime.co.in providing Folig
number, Name of the shareholder, scanned copy of the share certificatq
(Front and Back), PAN( Self-attested scanned copy of PAN Card), AADHAR
(Self-attested scanned copy of Aadhar Card) for registering email address.

Please send your bank details with original cancelled cheque to our RTA (i.e
M/s. Link Intime India Pvt. Limited, Noble Heights, 1st floor, Plot No NH-2, C-1
Block, LSC, Near Savitri Market, Janakpuri, New Delhi — 110058 alongwith
letter mentioning folio no. If not registered already.)

Forany query related to this, Members may contactthe RTAat 011-49411000.

Physical
Holding

Please contact your Depository Participant (DP) and register your emai
address and Bank A/c details as per the process advised by DP.

Demat
Holding

(B) BOOK CLOSURE

Notice is further given pursuant to the provisions of Section 91 of the Companies Act, 2013
and Regulation 42 of SEBI (Listing Obligations and Disclosure Requirements
Regulations, 2015, the Register of Members and the Share Transfer books of the
Company will remain closed from Thursday, 24" December, 2020 to Wednesday, 30|
December, 2020 (both days inclusive).

(C)E-VOTING

In compliance with the provisions of Section 108 of the Companies Act, 2013 read with
Rule 20 of the Companies ( Management and Administration) Rules, 2014 as amended
and Regulation 44 of the SEBI (Listing Obligations & Disclosure Requirements
Regulations, 2015 and Secretarial Standards on General Meetings, the Company ig
pleased to provide its Members with the facility to exercise their right to vote by electronig
means and the business may be transacted through e-voting Services provided by
National Securities Depository Limited (NSDL). The e-voting period commences on
Sunday, 27" December, 2020 at 09:00 A.M. and ends on Tuesday, 29" December, 2020 af
05:00 P.M. The e-voting module shall be disabled for voting after 05:00 P.M. on Tuesday
29" December, 2020. Once the vote on a resolution is cast by the shareholder, thg
shareholder shall not be allowed to change it subsequently. A member may participate in
the AGM even after exercising his right to vote through e-voting but shall not be allowed tg
vote again in the AGM. The company has sent the Notice of AGM to the members on 5']
December, 2020 via e-mail on their registered E-mail Id's.

The voting rights shall be as per the number of equity shares held by the Member(s) as on
Wednesday, 23" December, 2020 (cut-off date). Members are eligible to cast votg
electronically only if they are holding shares as on that date. The persons who acquireg
shares and become members of the Company after the dispatch of the Notice and hold
shares as on cut-off date, may obtain User Id and Password by sending a request af
evoting@nsdl.co.in.

The procedure of electronic voting is available in the Notice of the 57" Annual Genera
Meeting as well as in the email sent to the Members by NSDL and NSDL website
http://lwww.evoting.nsdl.com. Shareholders are requested to take note of the same. In
case of any queries pertaining to e- voting, you may refer to the Frequently Asked
Questions (FAQs) for Members and e-voting user manual for Members available at the
Downloads section of http://www.evoting.nsdl.com/ or contact Mr. Abhishek Mishra
Manager, NSDL at the designated emails ID: evoting@nsdl.co.in of
abhishekm@nsdl.co.in or at following Telephone Nos.: 011-23353814(15).

The entry to the meeting venue will be regulated by Attendance Slips, Members are
requested to print the Attendance Slip and submit a duly filled in Attendance Slip along with
the Self-Declaration Form at the registration counter to attend the AGM. Please note that
duplicate Attendance Slips will not be issued.

The Results shall be declared on or after the AGM of the Company. The Results declared
along with the Scrutinizer's Report shall be placed on the Company's website
www.everesttools.com and on the website of NSDL http://www.evoting.nsdl.com withiry
two (2) days of passing of the resolutions at the AGM of the Company and communicated
to the BSE Limited.

ForHindustan Everest Tools Limited

Sd/-
Place : New Delhi Sonam Gupta
Date: 05.12.2020 Company Secretary

ﬁ:._i;nﬂnci“.ep. .in

New Delhi
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NOTICE OF THE 27 ANNUAL GENERAL MEETING
E-VOTING AND BOOK CLOSURE

NOTICE is hereby given thal the 27 Annual General Meeting (AGM) of the Members of
Orchid Prarma Limited will be held on Wednesday, December 30, 2020 at 12:00 Noon
(15T} through Video Conferencing Facility (“VC") Other Audio Visual Means ("QAVM') for
the fransaction of the Ordinary and Special businesses, as setoutin the Mofice of the AGM
In vigw of the continuing COWID-19 global pandemic, the Minisiry of Corporate Affairs vide
its Circular No. 2002030 dated May 05, 2020 read with Circular No, 14:2020 dated April 08
2020 and Circular Mo, 1772020 dated April 12, 2020 allows conducting of Annual General
Meeting of the Company through Video Conferancing (“VC") Other Audio Visual Means
CHAVM) without the physical presence of the Members for the meeting at & common
venua, In tarms of the said circulars and in compliance with the provisions of the
Companies Act, 2013 and SEBI (Liskng Obligations and Disclosure Requirements)
Regulations, 2015, the AGM of the Company is baing held through VC/OAVM. Henca,
Members can attend and participate in the AGM through VCIDAYM anly
Motice of the 27 AGM along with the Annual Repor for the Financial year 2019-20 is being
sent only throwgh electronic means, in accosdance with the aforesaid MCA Circulars and
refazxalion nranl:-'d by the Securdies and [-::n;,hangp Board of India vide Circular dated May
12. 2020, to all those members whose e-mail addreszes are reqistered with the C-::u'npan,
or Registrar and Share Transfer Agents or Depository Participant(s). The requirement of
sending physical copies of the Notice of the AGM has been dispensed with vide the above
MCA Circulars and the SEBI Circular, Members may nota that the Notica of the 27 AGM
and the Annual Report 201320 of the Company 1s available on the website of the Company
al www.orchidpharma.com and on the websites of Mational Stock Exchange of India
Limited www.nseindia.com and B5E Limited www.bseindia.com. A copy of the same is
also available on the websile of Central Deposflory Sarvices (India) Limiled (CDEL)
ragency providing the V0IDAYM faciity, Remode e-voling facility and e-voling system
during the AGM) |.e. www.evotingindia.com. For any comrmunication, the sharaholdears
miay also send requests to the following mailid: nikitaki@orchidpharma.com
In compliances with the provigions of Section 108 of the Companies Act, 2013 read with
Companias | Management and Adminisiration) Bules, 2014, as amended from Gme to lime
the Secretanal Standard on General Mestings ("55-27) issued by the Institute of Company
Secretanes of india and Regulation 44 of the SEB! (Listing Obligations and Disclosure
Fequiremenis) Reguiations, 2015, the Company is providing 1o ds Members elecironic
wvoting facility before as well ag during the AGM in respect of the business to be transacted at
the AGNM and for this purpose, the Company has entered into an agreement with Central
Depository Services (India) Limited (CDSL) for facilitating voting through electronic means.
E-Voling: Tha detafad instructions for remote e-\Violing are gives in the Notice of the
27" AGM of the Company, Members are requestad to note as follows:
The remote e-voting period shall commence on Saturday, December 26, 2020
at5.00 A.M. {I5T) and ends on Tuesday, December 29, 2020 at 5.00 P.M. (I5T).

Members will not be able 1o casl their vole through remate e-voling beyond the sad date
and fime and the remote e-voling module shall be disabded by COSL thereafter
Additionally, the facity for e-vating shall also be made available at the time of AGM and
Members attending the meeting who have not already casd their vole by remole e-voling
shall ba abla to exercize thair right to vobe during the AGM. A Menber who have axercised
his ngnd 1o vabe through Remode e-vating may participate in the AGM but shall not be
entitied to vole 2gain.

Members whose names appear on the Registar of Members! Register of Beneficial Camers
maintained by the Depositones as on the cul-off dafe for e-woling ie, Wednesday,
December 23, 2020, shall only be enttled to avail the facility of ramaote e-voling! e-voting at
fhe AGM. Any person who acquires shares of the Company and becomes a member after
despatch afthe Nofice but before the cut-off date forvobing. i.e., Wednesday, Decenber 23.
2020 may ablain fhe login ID and password by sending an e-mail o helpdesk.evoling
Bedelindia.com by mentioning their Folic No.f DP 1D and Client 1D No o confacting our
Registrar and Share Transfer Agents [RTA) M5 Integrated Registry Management Services
Private Limited, 2nd Floor, Kences Towers, Mo, 1, Ramakrishna Street, North Usman
Road, T. Nagar, Chennai - 600 017, Tamil Nadu, Phone; 044-2814 0801-803, E-mail
yuvrajimintegratedindia.in. & person who is not a member as on the cut-off date, should
treat this Mobce forinformalion purposs only.

Ms. Lalitha 3, Practising Company Secratary, Chennal has been appoinied as Scrutiniser
for conducding the woling process [electronicalty or otherwise) in a fair and transparent
manner. The results declared along with the Serutiniser's reporl shall ba placed
on the Companys website www.orchidpharma.com and the website of CDSL
s avatingindia.com and simubaneoushy communicated 1o the Kational Stock Exchange
of Inckia Limifed and the BSE Limited, whers the shares of the Company are listed, nof
later than forty efght hours afler the conclusion of AGM.

Book Closure: Mobice i hareby give pursuant to Section 21 of the Companies Act, 2013
and Rule 10 of the Companies (Management and Adminisiration) Rules, 2014 that
the Ragister of Mambers and the Share Transfer Books of the Company will be closed
from Wednesday, December 23, 2020 fo Wednesday, December 30, 2020 (both days
inclusive) forthe purpose of the 27 AGM of the Company for the Financial vear 200 9-20.

Any query’ grievance in relabon with vating by electronic means may be addressed o
Ms. Wikita K, Company Secrefary & Compliance Officer, Orchid Fharma Limited, "Onchid
Towers®, Mo, 313, Valwvarkoltam high road, Nungambakkam, Chennal - 600034, Phone
Mo, (44-2824 4010, E-mail. nikdlakZorchidphanma.com o fo Mis In Iegratnd Regisiry
Management Services Private Limited, 2nd Floor, Kences Towers, Mo. 1, Ramakrishna
Streel, North Usman Road, T. Magar, Chennai - 600 017, Tarmil Nadu Heg!slrar-:-!-rc- Share
Transfer Ageni, Phone: 044-2314 0BD1-B03, E-mail: yuvraji@integratedindiain or call
COSLon022-2305854 214 3 or send an email to helpdesk evoling@cdslindia com,
By Ordar of the Board
For Orchid Pharma Limited
Sdi-
Mikita K

'.l o |

Place: Chennai

Company Secretany
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